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Sbri Shivaji Rao 8. Deshmukh:
What exactly is the ambit of the re-
ference of this particular case handed
over to the CBIL because this may
be only one incident in & chain of
incidents?

Mr. Speaker:
statement.
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*123. Shri Gokulananda Mohanty:
Bhrimati Renuka Barkataki:
Shri Sidheshwar Prasad:
Shrimatl Tarkeshwarl Sinha:
Bhri P. C. Barooah:
8hri Mohammed Koya:

Will the Minister of Home Affalve
be pleased to state:

{a) whether the border States have
submitted a proposal to erect wire
fencing all along the land borders
primarily to prevent inflltration;

(b) whether Government have con-
sldered the plan in all its gspects; and

(c) if so, the result thereof?

The Minister of State in the Minls-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): (a) to (c). No,
Bir. But a proposal initiated by the
Central Government for the ercction
of barbed wire fencing along certain
sectors of Assam Fast Pakistan border,
is under consideration.

Shri Gokulananda Mohanty: May
I know when Government propose to
start this work and complete it?

Shrl Hathi: We have sent the
Director-General of Border Security
to locate actually the areas where
this can be done and assess whal the
cost would be and whether it would
be feasible. After that we shall start.

Shri Gokuolananda Mohasty: Did
they consider the flnancial aspect?

,Mr. Spesker: That is what is belng
examined.

Shrl Hathi: It would depend upon
the length for which we want the
wire fencing, but at present it is esti-
mated to be between Rs. 35 and
Rs. 45 lakhs.

Mr. Speaker: P. C. Borooah, Basu-
matari.

6hri Basumatari: In view of the
fact that most of the deportces are
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returning to Assam and also in view
of the fact that new infiltrators are
pouring in like anything, may 1 know
whether the Assam Government has
proposed wire-fencing of the border
of Assam with East Pakistan?

Shri Hathi: No, Sir.

Shri R. Barua: May I know whe-
ther in any other part of the world
there is such demarcation of inter-
national boundaries?

Shrl Hathi: I do not know.

Shri Buta Singh: With a view to
prevent inflltration effectively, has the
‘Government received any proposal or
proposals from the State Governments
of the border areas to supply arms
to the people living in those areas;
it so, what is the reaction of the
‘Government of India to it?

Mr. Speaker: That is a different

thing.

Shri 8. M. Banerjee: In addition to
fencing.

Shri Buta Singh: To prevent infll-
tration.

Mr. Speaker: That would be dis-
cussed separately.

Dr. L. M. Singhvi: I would like to
know whether the Government have
at any time considered the possibility
of similar kind of fencing of our
western borders?

Shri Hathl: We have not yet con-
sidered that aspect.

Shri Hem Baruva: Is it not a fact
that when this question of fencing the
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to check illegal infiltration from East
Pakistan?

Shri Nanda: I may make it clear
at once that the Assam Government
never raised any objection to this
question of barbed-wire fencing.

Shri P. K. Deo: Not only barbed-
wire fencing but even concrete walls
in Berlin have not been able to stop
infiltration from the east to the west.
Do not the government think that it
would be futile to have such fencing
and the way to tackle the problem
of infiltration is to arm the people on
the borders?

Mr. Speaker: That is a suggestion.
Next question. Dr. Singhvi.

Shri Nath Pai: Have you really
passed on to the next question? If
you have not completely passed on
to the mext question....

Mr. Speaker: I have called the next
question.

Commission to study Administrative
Problems

+

*124. Dr. L. M. Singhvi:
8hri J. B. 8. Hist:
Shrimatl Vimla Devl;
Shri Harish Chandra’ Mathur:
Shri Sidheshwar Prasad:
Shri Jashvant Mehta:

Will the Minister of Home Affatrs
be pleased to state:

{a) whether the Prime Minister’s

border was originally mooted, the
Assam Government raised objections
and then when the question of clear-
ing & two-mile deep belt all along
Assam-East Pakistan border was
mooted, the Assam Government rais-
ed cbjection to that. In view of these
objections may I know whether the
Central Government have tried to
probe into the mind of the Assam
Government and trled to find out
Arom them what measures they want

t to constitute a Commis-
sion of Enquiry to tackle the adminis-
trative problems of ftKe cilniry has
been implemented; and

(b) i so, its composition, the terms
of reference und the duration within
which the Commission is likely to
complete its work?

The Minister of Home Affairs (Shri
Nanda): (a) and (b). It has been
decided to appoint an Administrative
Reforms Commission. The details are





